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Pl(VjfTR(M14) 

18.8.1994 

OPE_R_S ON M.A. NO.360/1994 

Heard Shri eiri S.ingh, Counsel 

or the applicant. 

The M.A. No.360/1994 seeking 

restoration rejected since the D.A. 

was one for reveiv of our order ana it 

has been heard and disposed orf'on its 

merits. 
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